BEFORE THE AJUDICATING AUTHORITY

(NATIONAL COMPANY LAW TRIBUNAL)
AHMEDABAD BENCH

AHMEDABAD

C.P. (IB) No. 63/7/NCLT/AHM/2018

Coram:  Hon’ble Ms. MANORAMA KUMARI, MEMBER JUDICIAL

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING OF AHMEDABAD

BENCH OF THE NATIONAL COMPANY LAW TRIBUNAL ON 06.07.2018

Name of the Company: Phoenix ARC Pvt Ltd.
(Trustee of Phoenix Trust FY 14-9) _
V/s.
Doshion Pvt Ltd.

‘Section of the Companies Act: section 7 of the Insolvency and Bankruptc
Code ' ' '

S.NO. NAME (CAPITAL LETTERS) DESIGINAJ'ION REPI_R-ESENTATIOI_\I ___SIGNATURE

1. ASWisY ¢ Dswe PCR
2. AHaswu@ta svvkelh fouoc ATE
ORDER

PCS Mr. Ashish Doshi is presiln:{t for Financial Creditor/ Petitioner. Advocate Mr.
Shashvata Shukla is present for, Respondent. ' -

Heard the arguments of learned PCS for the Petitioner and the learned Counsel for
the Respondents.

- During the course of arguments both side submitted that they need some time to file
additional documents. '

Prayer 1s allowed.

List the matter on 13.07.2018.

' v
MANORAMA KUMARI
- MEMBER JUDICIAL

Dated this the 6th day of July, 2018.




